A Central Electricity Regulatory Commission

Jrd & 4th Floor, Chanderlok Building, 36 Janpath, New Delhi-110001
Phone : 23353503, FAX: 23753923

Petition No. 147/TD/ 2022 Dated: 6th July, 2022
NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) OF
ECTION 15 OF THE ELECTRICITY ACT, 2 the

1. An application for grant of Category ‘V’ trading licence for inter-
State trading in electricity in whole of India has been made
before the Commission by Powerfull Energy Trading Private
Limited, Shop No. 209, Second Floor, B-5, Om Tower, Alpha 1st,

Commercial Belt, Greater Noida, Gautam Buddha Nagar-
201306, Uttar Pradesh.

2. A copy of the application, along with its annexures and
enclosures, made by the applicant for grant of inter-State
trading licence to Powerfull Energy Trading Private Limited
(PETPL) before the Commission can be accessed at the website
Www.petplenergytrading.com or inspected by any person in
the Commission’s office by following the laid down procedure,

3.0n consideration of the material available on record, the
Commission Is satisfied that prima facie the applicant qualifies
for grant of licence for Inter-State trading in electricity and by
order dated 6,7.2022, the Commission has proposed to grant 8

Category-V licence to the applicant for inter-State trading In
electricity in whole of India,

4. Notice |s hereby given in
(5) of Section 15 of the

Pursuance of clause (a) of sub-section
Act to Invite suggestions or objections;
:l:nh to the proposal to grant licence for inter-State trading In

Ctricity as aforesaid by the Commissian to be recelved by the

uUndersigned latest by 26 7 2022 :
A, t the ¢ address
The objections ors at the above noted

vggestions receive 3 .pecified date
shall not be considered ved after the spe

8.

and the person Who flles the s in
@ suggestions tions may
his discretion attend the hear ggestions or objections

a7 be

al NQ, for which no TA/DA shall
Paild by the Commission (Marpreet Singh Pruthi)
Secretary






